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Factory during the year 1954 and its 
approximate value; and

(b) the quantity sold during the
same period?

The Minister of Production (Shrl 
K. C. Reddy): (a) ?.78,077 tons
valued at Rs. 7,64,71,175.

(b) 3,14,341-5 tons.

Evacuee P roperty

66. Shrl Chaudhri Mahammed 
Shaffee: Will the Minister of Rebabm- 
tation be pleased to state:

(a) the number and value of houses
and establishment previously declaretl
as evacuee property which were res
tored to theî r owners during the year
1954; and

(b) the number of applications
pending so far for restoration of eva
cuee property and the period for
which they have been pend*ing?

The Deputy Minister of Rehabilita
tion (Shri J. K. Bhonsle): (a) and
(b). Necessary information is being
collected.

A ssistan ce  to S udan

67. Shri S. N. Das; Will the Prime 
Minister be pleased to state:

(a) whether Government have con
sidered the request of the Government 
of Sudan for economic and cultural
assistance; and

(b) itf so, with what results?

The Prime Minister and Minister of 
External Affairs (Shrl Jawaharlal 
Nehru): (a) and (b). The Minister for

Commerce and Industry of the Govern
ment of Sudan, Mr. Ibrahim El OTuItf
visited India last year. He had dis
cussions with the Planning Commission
and the Minister for Commerce and 
Industry. He generally expressed the 
desire of his Government for India’ŝ 
assistance i»n the industrialisation of
Sudan and for the .ervires of Indian
engineers, doctors, judicial officers
etc. The Sudanese Minister was as
sured that the Government of India
would be glad t*o help to the best of
their ability and to consider any con
crete proposals by the Sudan Govern
ment. Mr. Hamid Tewfik Finance
Minister of the Grovemment of Sudan, 
has also visited India recently.

So far, we have received requests
for persons who can serve as judicial
officers, and* for the services of two
officers of the Geological Survey of
India, and for an Educationist, A 
panel of candidates has already been
recommend'ed to the Sudan Govern
ment for final selection of judges. The
Chief Justice designate of Sudan has 
arrived in India to interview the
candidates.

We have placed the services of Shr)
K. G. Saiyidaitn at the disoosal of the
Government of Sudan for a period of
65 Q*ays to serve as Chairnuin of
Secondary Education Commission.
The Government of Sudan also asked
us for publication of advertisements in 
Indian newspapers for the posts of
teachers, surveyors, census officers
railway engineer, entomologistŝ  
signal and telegraph engineer, marine
officers etc. All requests have receive(T 
prompt attention.




